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In pursuance of clause (3) of article 348 of the Constitution of India, the following translation
in English of the Order of the Governor of Maharashtra, dated the 27th October 2016, withdrawing the
Maharashtra Co-operative Societies (Fourth Amendment) Ordinance, 2016 (Mah. Ord. XIX of 2016), is
hereby published under the authority of the Governor.

By order and in the name of the Governor of Maharashtra,
PRAKASH H. MALI,

Principal Secretary to Government,
Law and Judiciary Department.

[ Translation in English of the Order of the Governor of Maharashtra, dated the 27th October
2016, withdrawing the Maharashtra Co-operative Socities (Fourth Amendment) Ordinance,
2016 (Mah. Ord. XIX of 2016), is published under the authority of the Governor.]

CO-OPERATION, MARKETING AND TEXTILES DEPARTMENT
Mantralaya, Madam Cama Marg, Hutatma Rajguru Chowk,
Mumbai 400 032, dated the 28th October 2016.

Order

CONSTITUTION OF INDIA.

In exercise of the powers conferred by sub-clause (b) of clause (2) of article 213 of the
Constitution of India, I, CH. Vidyasagar Rao, the Governor of Maharashtra, hereby withdraw the
Maharashtra Co-operative Societies (Fourth Amendment) Ordinance, 2016 (Mah. Ord. XIX of
2016) with effect from the 17th October 2016.

Cu. VIDYASAGAR RAO,
Dated the 27th October 2016. Governor of Maharashtra.

By order and in the name of the Governor of Maharashtra,

S. S. SANDHU,
Additional Chief Secretary to Government.
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